
 

 

        GOVERNMENT OF INDIA 

MINISTRY OF CORPORATE AFFAIRS 

LOK SABHA 

UNSTARRED QUESTION NO. 161 

ANSWERED ON MONDAY, JULY 20, 2026/ASHADHA 29, 1948 (SAKA) 

CSR SPENDING BY PSUs AND PRIVATE SECTOR COMPANIES 

  QUESTION 

 

161. Shri Balabhadra Majhi: 

 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) the total Corporate Social Responsibility (CSR) expenditure incurred by Public Sector 

Undertakings (PSUs) and private sector companies during the last five years; 

 

(b) the sector-wise and State/District-wise distribution of CSR expenditure during the 

said period;  

 

(c) the details of CSR expenditure, projects undertaken, implementing agencies and year 

wise allocation in Nabarangpur Lok Sabha Constituency in Odisha during the last five 

years; 

 

 (d) whether the Government has taken note that aspirational districts, including 

Nabarangpur, receive comparatively inadequate CSR support despite their significant 

developmental needs, if so, the details thereof; and 

 

 (e) whether the Government proposes to introduce any policy or guidelines to encourage 

or prioritize CSR investments in aspirational districts, including Nabarangpur, so as to 

ensure more balanced and inclusive regional development and if so, the details thereof? 

   ANSWER 

MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS AND MINISTER OF 

STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

[SHRI HARSH MALHOTRA] 

(a) & (b): On the basis of annual filings made by companies in the MCA21 registry, 

District-wise and Development Sector wise CSR expenditure in the country from the 

Financial Years 2020-21 to 2024-25 is at Annexure-I and Annexure-II respectively. 

 

(c) Parliamentary constituency-wise data on CSR expenditure is not maintained 

centrally. District wise CSR expenditure in Odisha from the Financial Years 2020-21 to 

2024-25 is at Annexure-III. 

 

(d) & (e) Under the Companies Act, 2013, CSR is a Board driven process and the Board 

of the company is empowered to plan, decide, execute and monitor CSR activities of the 

company based on the recommendation of its CSR Committee. This Committee 

formulates and recommends the CSR policy, which outlines the activities to be 

undertaken by the company in alignment with the areas or subjects specified in Schedule 

VII of the Act. The Government does not issue any specific direction to the companies 

to spend in any particular geographical area or for any particular activity. 

                         ***** 

 

 

 

 



 

Annexure-I 

Refer to part (a) & (b) of Lok Sabha Unstarred Question no. 161 for 20.07.2026 

State/UT-wise -wise CSR expenditure for the Financial Years 2020-21 to 2024-25 

(Updated data up to March 31, 2026) [Source: Corporate Data Management Cell] 

*Companies either did not specify the names of States/UTs or indicated more than one State/UT where 

projects were undertaken. 

 

 

S. No. State/UT FY 

2020-21 

FY 

2021-22 

FY 

2022-23 

FY 

2023-24 

FY 

2024-25 

1.  Andaman and Nicobar Islands 2.86 9.71 2.53 3.03 15.13 

2.  Andhra Pradesh 719.81 663.50 987.33 1,175.88 1,383.52 

3.  Arunachal Pradesh 10.58 119.42 13.36 39.82 40.06 

4.  Assam 180.23 406.42 475.11 495.60 607.04 

5.  Bihar 89.89 178.97 247.93 261.62 456.12 

6.  Chandigarh 13.40 51.19 18.51 114.39 146.19 

7.  Chhattisgarh 325.63 317.70 610.16 435.62 551.88 

8.  Dadra & Nagar Haveli 21.98 14.14 13.71 17.35 23.05 

9.  Daman and Diu 5.25 4.13 9.51 12.94 12.87 

10.  Delhi 724.59 1,198.50 1,518.29 2,004.31 2,752.75 

11.  Goa 41.92 45.43 60.91 86.43 106.01 

12.  Gujarat 1,461.60 1,613.18 2,066.67 2,780.14 4,549.10 

13.  Haryana 550.86 687.13 780.35 850.01 1,385.61 

14.  Himachal Pradesh 106.31 140.27 141.40 158.25 225.34 

15.  Jammu and Kashmir 35.56 50.68 72.19 104.11 224.29 

16.  Jharkhand 226.54 243.95 400.92 417.40 842.38 

17.  Karnataka 1,277.81 1,849.82 2,061.40 2,328.53 3,395.43 

18.  Kerala 290.67 241.58 363.34 399.47 616.57 

19.  Lakshadweep 0.01 0.97 0.02 0.36 0.57 

20.  Ladakh - 14.84 11.72 30.48 25.58 

21.  Madhya Pradesh 375.51 427.48 669.11 612.99 1,195.34 

22.  Maharashtra 3,464.81 5,407.40 5,723.29 6,283.97 8,630.80 

23.  Manipur 10.39 15.62 53.69 84.47 33.73 

24.  Meghalaya 17.63 19.63 23.04 34.66 62.07 

25.  Mizoram 0.97 6.94 11.01 4.48 14.97 

26.  Nagaland 3.57 12.46 13.57 15.41 26.79 

27.  Odisha 578.16 752.37 998.07 1,404.24 1,574.98 

28.  Puducherry 12.43 9.31 14.62 34.53 27.96 

29.  Punjab 158.46 185.41 263.55 368.15 578.49 

30.  Rajasthan 670.00 713.85 1,123.16 1,176.73 1,620.16 

31.  Sikkim 17.28 28.24 36.18 41.87 54.55 

32.  Tamil Nadu 1,174.07 1,441.03 1,641.23 2,055.31 2,738.49 

33.  Telangana 627.71 688.58 1,042.02 1,103.33 1,445.78 

34.  Tripura 9.29 15.91 19.26 9.45 15.89 

35.  Uttar Pradesh 907.32 1,345.02 1,213.76 1,590.66 2,212.68 

36.  Uttarakhand 160.58 228.09 307.76 366.02 519.98 

37.  West Bengal 471.48 571.89 783.45 877.09 1,075.33 

38.  NEC/Not Mentioned* 169.47 0.09 10.12 1.06 0.29 

39.  PAN India* 7,805.03 5,789.58 6,233.04 7,066.44 662.74 

40.  Other Centralized Funds 3,491.30 1,631.01 1,148.00 1,071.38 943.48 

 Total 26,210.95 27,141.45 31,183.28 35,917.98 40,794.00 



 

Annexure-II 

Refer to part (a) & (b) of Lok Sabha Unstarred Question no. 161 for 20.07.2026 

Development Sector-wise CSR expenditure for the Financial Years 2020-21 to 2024-25 

Amount (in Rs Cr.) 

S.No. Development Sector 
FY  

2020-21 

FY  

2021-22 

FY  

2022-23 

FY  

2023-24 

FY  

2024-25 

1 Agro forestry  20.90   35.52   67.28   75.18   87.59  

2 Animal welfare  193.55   174.35   326.40   548.60   560.78  

3 Armed Forces, Veterans, 

War Widows/ Dependants  84.05   47.65   63.63   70.96   72.40  

4 Art And Culture  493.13   260.39   451.34   712.58   692.22  

5 Clean Ganga Fund  13.39   55.46   46.28   66.89   19.35  

6 Conservation of natural 

resources  92.00   274.90   584.65   438.65   426.28  

7 Education  6,693.25   6,719.89   10,520.18   12,508.19   13,877.34  

8 Environmental Sustainability  1,030.16   2,441.82   2,027.10   2,483.27   3,396.75  

9 Gender Equality  43.83   104.97   121.17   217.85   223.98  

10 Health Care  7,325.83   8,049.49   7,122.71   7,344.74   8,530.60  

11 Livelihood Enhancement 

Projects  938.91   880.50   1,710.13   2,408.67   2,547.71  

12 Other Central Government 

Funds  1,618.17   311.14   187.79   216.44   262.66  

13 Poverty, Eradicating Hunger, 

Malnutrition  1,407.58   1,903.78   1,285.67   1,273.87   1,647.24  

14 Prime Minister's National 

Relief Fund  1,698.38   1,229.35   857.06   644.10   468.50  

15 Rural development projects  1,850.71   1,847.07   2,060.71   2,458.57   2,476.96  

16 Safe drinking water  203.13   192.34   253.05   342.51   341.85  

17 Sanitation  338.97   314.53   438.95   379.16   439.32  

18 Senior citizens welfare  56.47   80.34   154.53   164.95   205.40  

19 Setting up homes and 

hostels for women  44.52   101.00   49.84   43.56   50.23  

20 Setting up orphanage  21.88   27.54   45.52   34.09   55.03  

21 Slum area development  88.95   58.38   94.22   39.52   38.42  

22 Socio-economic equalities  149.81   165.30   159.54   205.65   160.43  

23 Special education  209.24   191.08   325.77   412.36   423.38  

24 Swachh Bharat Kosh  161.35   35.05   56.87   143.95   192.97  

25 Technology incubators  62.62   8.57   1.48   1.91  - 

26 Training To Promote Sports  243.39   311.71   542.69   718.82   1,130.02  

27 Vocational skills  717.65   1,053.80   1,209.62   1,429.73   1,945.22  

28 Women Empowerment  206.00   264.94   417.45   464.89   521.38  

29 NEC/Not Mentioned*  203.14   0.59   1.65   68.32  - 

 Total  26,210.95   27,141.45   31,183.28   35,917.98   40,794.00  

(Updated data up to March 31, 2026)  [Source: Corporate Data Management Cell] 

*Companies either did not specify the names of Sectors or indicated more than one Sector where 

projects were undertaken.  

 

 

 



 

 

Annexure-III 

Refer to part (c) of Lok Sabha Unstarred Question no. 161 for 20.07.2026 

District wise CSR expenditure in Odisha for the Financial Years 2020-21 to 2024-25 

Amount (in Rs Cr.) 

Sl.No District wise FY 

2020-21 

FY 

2021-22 

FY 

2022-23 

FY 

2023-24 

FY 

2024-25 

1 Angul (Anugola) 1.13 15.25 44.41 213.39 392.40 

2 Balangir 10.06 3.69 7.74 15.21 17.74 

3 Balasore 0.91 10.85 6.02 8.90 26.73 

4 Bargarh - 11.43 5.54 1.08 6.69 

5 Bhadrak 8.40 3.07 7.77 12.35 16.40 

6 Boudh 0.25 0.38 0.31 1.05 0.20 

7 Cuttack (Kataka) 5.67 42.74 37.23 41.39 56.02 

8 Deogarh - 7.14 1.42 0.38 1.11 

9 Dhenkanal 3.37 9.10 9.27 8.73 30.33 

10 Gajapati - 7.76 1.15 0.29 5.27 

11 Ganjam 13.23 13.40 6.03 5.27 28.22 

12 Jagatsinghapur 5.41 11.55 6.28 8.83 23.37 

13 Jajpur 6.81 11.30 30.07 37.81 60.45 

14 Jharsuguda 6.82 22.15 223.41 303.11 97.10 

15 Kalahandi 8.12 24.84 20.84 21.63 53.62 

16 Kandhamal 0.04 2.86 6.16 3.25 16.45 

17 Kendrapara (Kendrapada) 0.44 2.11 3.45 3.90 3.09 

18 Keonjhar (Kendujhar) 5.80 35.52 54.51 90.55 186.39 

19 Khordha 112.17 70.44 63.14 102.00 211.65 

20 Koraput 15.52 17.56 24.77 33.00 59.99 

21 Malkangiri - 0.23 0.12 1.30 9.57 

22 Mayurbhanj 1.27 5.53 8.55 8.73 16.75 

23 Nabarangpur 0.47 2.52 1.71 2.09 8.59 

24 Nayagarh 1.69 2.56 0.62 0.55 0.71 

25 Nuapada 0.44 3.32 0.60 0.51 2.89 

26 Puri 10.54 8.40 12.43 10.91 61.59 

27 Rayagada 5.39 11.86 9.50 14.03 57.62 

28 Sambalpur 0.39 14.52 33.08 8.77 38.89 

29 Sonepur - 0.19 0.02 0.75 0.44 

30 Sundargarh 

(Sundaragada) 

8.42 77.45 113.72 37.13 84.41 

31 District not classified 

elsewhere 

345.38 302.66 258.22 407.36 0.32 

 Total 578.16 752.37 998.07 1,404.24 1,574.98 

(Updated data up to March 31, 2026) [Source: Corporate Data Management Cell] 

 

****** 

 

 

  

 


